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MI Mahavir Woollen Mills, Panipat 

Mf an Udyog, Panipat. 

MI National Textil s Corporation, 
New Ihi. 

MIs Andbra Pradesh State Wool 
ndustrial Co .. opera tiv Society Ltd., 

Hyderabad. 

MIs J & K Small Scale Ind. Dev lop-
ment orporation Ltd., Jammu. 

M/ s V C, Bombay. 

14. MIs The British India Corporation, 
Kanpur. 

15. MIs K.K.K. Mills, Ludhiana. 

J 6. MIs Everest Woollen Mills, Ludhiana. 

17. MIs Mittal Woollen Mills, Panipat. 

18. MIs SW stika Woollen Mills 
Panipat. 

19. M "s Kunal Woollen Mill, Panipat. 

20. MIs B. K. Woollen Mills, Panipat. 

21. M 'S A arwal Wo 1 Spng .. & Wvng. 
Mill , panipat. 

22. MI Sahni Woollen Mill , Panipat. 

23 . MI s Ashoka Handl om W Is Co-
operative Industrial So iety Ltd., 
Ludhiana. 

32. Mis Amba Fishers, Panipat • . 

33. MIs J & K State HandloQm Devp-
Corp. Ltd., New Delhi. 

34. MIs Paramount Pi neer ; Gauhati. 

35. MIs s. S. D wadi & Sons, Kanpur. 

36. MI Cambridge Woollen Mills, 
Ludh~ana. 

37. MIs Suraj Wollen Mills, Panipat. 

38. MIs Indian Woollen Mills, Panipat. 

Border Issue witb China 

531. SHRI PRAKA&H V. PATIL : . 
SARI VIRDH) CHAND R 
JAIN: 
SHRI SR KANTHA DATTA 
NARASIM ARAJA 
WADIYAR : 

Will the Mini ter of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that India and 
China have agreed to resolve the border 
issue as reported in the Hindustan Times on 
24 October, 1985; 

(b) if 0, what steps have be n agreed 
upon by both the ide to achieve the 
obj ctiv ; and 

(c) whether there has be n any further 
liber li ation of relations between the two 

24. M /' Juins . n osiery Ind. (Regd.), countri s? 
Ludhi na. 

25. MIs W 01 Tndia , Ludhiana. 

26. M Is Ap li.Ox Sates Agency, N w D Ihi. 

27. MI Sri irna W , lien Mills, 
Panipat. 

28. Mis Natraj Woollen Mills Pvt. Ltd.) 
N, w elhi. 

2. Ml 
Panipat. 

htriya Woollen Mill, 

30. M I Univ rsal Wo 11 n Mills 
P nipat. 

31. MI idha ata Wool) n Mill, 
anipat. 

THE M N ST R OF XTERNAL 
AF AIRS (SHRI B. R. BHAGAT): (a) 
and (b). The Chinese Government have 

at d that th y attach gr at importance to 
fr" endly r la ion and cooperation with 
I dia . The Governm nt of ndia have also 

pr d the hop that all utstanding 
pr blems betw en ndia and China should 
be olv con istent with the ive Prind-
le &f Pe eful C exi t,_nc. Six Round 

of official 1 ) t lk hav be n held with 
th sin e 1981. The talks have 
cover d all apt of bil t ral rela ion 

d on the cruci l ' boundary 
qu ti n. ur ime ini t r J 0 had a 
fr dly m tin . h th - in Premier 
Mr. Zh 0 Ziyang in w or rec ntly .. 
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(c) Although there has been orne 
improvement in bilateral exchanges in the 
fields ,of Culture, Educ~tion, Sci nce aud 
Technology, it has been o oyernment of 
India's con istent policy ,that gen~ine 
normalisation .of India-China r~lations can 
only qe a hieved when an overall, compr -
hen ive and full settlement of the Boundary 
Question is achieved. ' 

Consen us at Thimpu Talks 

532. S RlI PRAKASH V. PA!flL : 
SHR I P. • K:UMARA-
MA G"ALAM :. 
S RI ALI RRASAD 
PANDEY: 
SHRI BALASAHEB VIK:&E 
PATIL: 
SHRI CHINTAMANI JENA : 
SHRI SANAT KUMAR 
MANDAL: 

Will the minister of EX1'ERNAL 
A FAIRS be pleased to state : 

(a) whether any consensus was arrived 
a t the Thimpu talk to s'ettle the issue of 
the Tamil settlers in Sri Lanka ; 

(b) whether attacks on the life . and 
property of the Tamil in Sri Lanka continue 
unabated ; 

(c) whether the inflow of refugees is 
also continuing and if so, their number till 
date; and 

(d) (Jovernment's r action in this 
regard? 

TH MINISTER OF EXTERNAL 
A FAIRS (S RI B. R. B AGAr): (a) 
No, Sir. 

(b) As a r'!sult of vi()]ations 'of he 
cea dire arrangements, vio ce has conti· 
nued in ri Lanka and the liv 8 and 
property of many amB p'eot»)e ha e b n 
affected. 

(c) The inflow of (efug es 1 still 
contin 109· cording to int r 
r d fro utho i~ie in '1 adu 
t p ent n m r of refug e i 1,22 2 ... 3. 

(d) Government are eriouslY concerned 
on inuing in ux of t fu e into 

ic i ed 'Y v'ol 
in· ide Sri Lanka and particularly the 

indiscrimina e actions of the Sri Lanka 
security forces. Government deplores thi 
contin ed Cyc] of violence. Government's 
effort have been directed towards ensurjng 
an ere ctive ceasefire in ~ri Lanka to create 
a climate conduci~e for .negotiation to-
wards a political solution of the crisis. 

" AfrQl ~ti dur~ 
ear Plan" 

593. SHRI AT! K: IS A 
WiJl the ~PRIME MI pIe cd to 
state : 

(a) whether there is any proposal for 
affore tat~on ' in 4 hikhs acres of I nd under 
the S e th·Pive Year Plan and in 45 11 h 
acres or land under social fore try; 

(b) whether apallt from the D p rtment 
of Forests the Ministry of Agricultur aQd 
Rural.Developm t has also formulated ny 
plan for afforest tioD; 

(c) if 0, m which regions of th 
country; and 

(d) whether Chhota N agpure, MonghYr 
and Daltenganj in Bihar are coveted by 
that pJan 'I 

THE MINISTER OF STATE IN TH 
M Isq'RY OF EN NMENT ND 
FORESTS (8 RI Z. R. At. SARI): (a) 
The target for afforestation i 5 million 
hectares per year. 

,(b) e fforestation work one 
by the Ministry of Agticulture and ur 1 
Development is also a part of the target 
m nti ned in IJ ly to (a) b e. tfhe 
D partm nt of , ural Develop ent 
i~ u ins ructions that a minimum 
of the fund alloted und r th 
Rural Employment Programme N 
R ural Landless Employment Guarantee 
Programme ( L6EP) sho Jd b utUis for 
afforestation. 

(C) and (b). The e to amm 
th entire country. 

a 

3 4. 'U.I[J~ "_~.r;-; ........ &olIA.:IL'~~ 

ilJ the • 
state : 

. . 
o 




